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COMMITTEE ON PAPKES LAID ON 
THE TABLE

Eleventh Report

SHRI  KANWAR  LAL  GUPTA 
(Delhi Sadar); I beg  to present the 
Eleventh Report (Hindi And English 
versions) of the Committee on Papers 
Laid on the Table.

14.14 hrs.

ELECTIONS TO COMMITTEES

(i) Estimates Committee

SHRI  SATYENDRA  NARAYAN 
SINHA (Aurangabad); I beg to move: 

“That the Members of this House 
do proceed to elect in the manner 
required by sutbrule (1) of Rule 311 
of the Rules of Procedure and Con. 
duct ©f Business  in Lok  Sabha, 
thirty members from among them, 
selves to serve as members of the 
Committee on  Estimates for  the 
term  beginning on the 1st May, 
1979 and ending on the 30th April, 
1980.”

MR.  DEPUTY-SPEAKER;  The
question is:

‘ That the Members of this House 
do proceed to elect in the manner 
required by sub-rule <1) of Rule 311 
Of the Rules of Procedure and Con­
duct of Business  in  Lok  Sabha, 
thirty members from (among them­
selves to serve as members of the 
Committee on Estimates  for  the 
term beginning on the 1st May, 1979 
and ending on the 30th April, 1980.”

The motion was adopted.

(ii) Public Accounts Committee

SHRI  KANWAR  LAL  GUPTA 
<Delhi Sadar): I beg to move:

“That the members of this House 
do *gvee to nominate ten members 
required by sub.rttle (1) of  Rule 
‘8» or -tile -Rules of Procedure and 
Conduct ofBttStness in t*>k Sabha, 
fifteen members tt&n -fltoiiaag 'fltoefh- 
selves to serv* as members of the 
Committee on l̂ufclic Accounts for

the term ibeginning on the 1st May, 
1979 and ending on the 30th April,
1980.”

MR.  DEPUTY-SPEAKER:  The
question is:

“That the members of this House 
do proceed to elect in ihe manner 
required by sub-rule (1) of Rule 
309 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
fifteen members from among them, 
selves to serve as members of the 
Committee on Public Accounts for 
the term beginning on the 1st May, 
1979 and ending on the 30th April, 
3980”

The motion was adopted.

SHRI KANWAR LAL GUPTA:  I
beg to move:

“That this House do recommend 
to Rajya Sabha that Rajya Sabha 
do agree to nominate *e<v£n mem. 
bers from Rajya Sabha to associate 
with the Committee on Public Ac­
counts of the House for the term 
beginning on the 1st May, 1979 and 
ending on the 30th April. 1980, and 
do communicate to this House the 
names of the members so nominated 
by Rajya Sabha.”

MR.  DEPUTY-SPEAKER:  The
question is:

"That this House do recommend 
to Rajya Sabha that Rajya Sabha 
do agree to nominate seven mem­
bers from Rajya Sabha to associate 
with the Committee on Public Ac­
counts of the House for the term 
beginning am the 1st May, 1079 and 
ending on the 30th April, 1980, and 
do communicate to this House the 
names of the members so nominated 
by Rajya S&bha.”

The motion was adopted:

(iii) COMMtpn® ON .Fwuk'.:.*!*»?*»-■;

SHRI JYOTHU 
mondHarbour): ■■ I tag to

“That ■ the members ; isf; 
do pMoiM'̂iidK



required by sulwrule (1) of rule 
312B of the Rules of Procedure and 
Conduct  of  Business in the Lok 
Safoha, fifteen members from among 
themselves to serve as members of 
the Committee on Public Undertak­
ings for the term beginning on the 
1st May, 1979 and ending on  the 
30th April, 1980.’*

MR DEPUTY-SPEAKER:  Ihe
question is:

“That the members of this House 
do proceed to elect in the manner 
required by sub-rule  (1) of rule 
312B of the Rules of Procedure and 
Conduct of Business in the  Lok 
Sahha,  fifteen  memberss  from 
among themselves to serve as mem­
bers  of the Committee on Public 
Undertakings for the term beginn­
ing on the 1st May, 1979 and end# 
ing on the 30th April, 1980.”

The motion was adopted.

SHRI JYOTIRMOY BOSU: I beg to 
move:

‘That this House do recommend 
to. Rajya Sabha that Rajya Sabha do 
agree to nominate seven members 
from Rajya Sabha to associate with 
the Committee on  Public Under­
takings of the House for the term 
beginning on the 1st May, 1979 and 
ending on the 30th April 1980, and 
d# cdttununlcate to this House the 
mtaes <tf the members so nominated 
by  Sabha.’*

MR  DEPUTY*SPEAKER:  The
questions is:

*©iat thfc House do recommend 
to Rajya Sabha that Rajya Sabha 
do agree to nominate seven mem­
bers from Rajya Sabha to associate 
with  the  Committee on Public 
Undertakings of the House for the 
tom beginning oath* 1st May, 1979 
and ending on the 30th April, 1980, 
and do communicate to this House 
the names of tike nJembars so nomi- 
i*ted by  SafchaT

The Wurtiofc tM* adopted.
*  - .
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(IV)  COM Mil  IN the Welfahe of 
Scheduled Castls and Scheduled

Tribes

SHRI RAM DHAN (Lalganj): I beg 
to move:

“That the members of this House 
do proceed to elect in the manner 
required by sub-rule (1) of  rule 
331B of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
twenty members from among them- 
m Ives to serve as members of the 
Committee on the Welfare of Sche­
duled Castes and Scheduled Tribes 
for the term beginning on the 1st 
May, 1970 and ending on the 30th 
April, 1980”

MR.  DEPUTY-SPEAKRR:  The
question is.

“That the members of this House 
do proceed to elect in the manner 
required by sub-rule (1) oif  rule 
331B of the Rules of Procedure and 
Conduct of Business in Lok Sahha 
twenty members from among them, 
selves to serve as members of the 
Committee on the Welfare of Sche­
duled Castes and Scheduled Tribes, 
for the term beginning on the 1st 
May, 1979 and ending on the 30th 
Apr̂l, 1980/’

The motion was adopted.

SHRI RAM DHAN: X beg to move:

“That this House do recommend 
to Rajya Sabha that Rajya  Sabha 
do agree to nominate ten members 
from Rajya Sabha to associate with 
the Committee on the Welfare of 
Scheduled Castes  and  Scheduled’ 
Tribes of the House for the  term 
beginning on the 1st May, 1979 and 
ending on the 30th April, 1980, and 
do communicate M> tfrfe House the 
names of the members so nominate 
ed by Rajya Sabha,"

ME.  DEPUTY-SFEAK2ER:  The
question is:

‘<That this House do recommend 
to Rajya Sabha that Rajya Sabha
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